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Title: Regarding situation arising out of reported statement of a Cabinet Minister on the killing of Mumbai ATS Chief in terrorist
attack in Mumbai on 26.11.2008.
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...(craemer) v Al B gr1 33 [g B 3 BrdieRcN Wikl Sofl, ... (Srdesr) gafs & i ... (cratror)

MR. SPEAKER: I believe he has given his clarification.
...(Interruptions)
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3reTel MBI 3mu AfSo,

SHRI ANANTH KUMAR (BANGALORE SOUTH): Sir, you should request the hon. Prime Minister to come to the House.
...(Interruptions)

MR. SPEAKER: The Minister of Parliamentary Affairs has stood up. He represents the Government also. Please take your seats. He
wants to say something. amu ¢St onifet 20w &0l MU $31 Ae @I IoW! &2, MUet Sl o1 A IorRn; Fickt oft sTam & 28 &, 3mu Iorehl @ Fforo,

...(Interruptions)

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI VAYALAR RAVI): Sir the
matter is being raised and before I come to the demand of the hon. Prime Minister or whatever it may be; the hon. Prime
Minister is in the other House. I will definitely convey the feelings of the hon. Members. But, at the same time, I have to make
one point. Today, in the morning newspapers, there is a denial from Shri Antulay, the hon. Minister. He said, I never said so. He
said, he has been killed by the terrorist. He said it. ...(Interruptions)

MR. SPEAKER: After this, I do not know what is your demand.
...(Interruptions)
MR. SPEAKER: Please speak one-by-one.
...(Interruptions)

SHRI ANANTH KUMAR : Sir, our demand is very specific. The hon. Prime Minister should come to the House and make a
statement about the aforesaid statement made by Shri Antulay. ...(Interruptions)

[a3]

Secondly, the hon. Minister should be sacked for the misconduct of a Member of Parliament. &€} (Interruptions) We also
demand one thing. Now, the hon. Minister of Parliamentary Affairs is telling that Shri Antulay has already clarified his Statement.
But, unfortunately, his Statement was shown all over the Channels, all over the electronic media....(Interruptions)

MR. SPEAKER: Let us hope the darification will also be aired by all the News Channels.
...(Interruptions)
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SHRI VAYALAR RAVI: The Government will look into what he has said. The Government has to examine it. Definitely, I can
assure this House that the Government will respond to the demand of the hon. Members....(Interruptions)

MR. SPEAKER: Th Government will respond to it. amuast aswer & 21 1,
€ | (=raure)
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MR. SPEAKER: This is not relevant.
...(Interruptions)

el anfSmIeiel & #AlG, & Pl HiOT Dol A 3 Kb otk it oft, aR-ar i sndwartt acomi & Jwr Bacars ©2 33 8, 3oa o auid fr
Sifell @nfdu) ... (SIatsr)

SHRI VAYALAR RAVI: This was not correct....(Interruptions)

MR. SPEAKER: A notice of an Adjournment Motion was also given by Shri Basu Deb Acharia. But I have allowed you to raise it
once. The same matter cannot be raised again.

...(Interruptions)

3IERTST HEICRT & <ifl off, smueot Fiew 8 srRny 3/ 31U do SIsE| MU ARiGeler Bl aE dlo ol &
... (caraumer)
ARl snfémreter : sieerel #18ic, so8 awida fben sne (Interruptions) €} *
MR. SPEAKER: Delete that portion.
...(Interruptions)

MR. SPEAKER: I have deleted it. Not only I have deleted it but I also express my strong condemnation for using such a language
against another Member in the House. I never permit this.

...(Interruptions)
MR. SPEAKER: This is not the way to do it.
...(Interruptions)
3MERTE FBIGR & 9ISt DT D MUl ordl a3 AH
a€ | (o)

MR. SPEAKER: I respected you. I allowed you an opportunity. You cannot abuse a Member of Parliament like this. He is as much
respectful as you are. You cannot do this. You may have your political compulsions but there is a limit to all these things.

...(Interruptions)

MR. SPEAKER: We all respect the martyrs. The House has unanimously expressed its view. One or two Members cannot change
it.

...(Interruptions)
MR. SPEAKER: Please go to your seat. I will not permit it any more.

...(Interruptions)



* Not recorded
THE MINISTER OF TOURISM AND CULTURE (SHRIMATI AMBIKA SONI): Sir, the freedom of Press is being murdered in Punjab.
They are closing down the Channels in Punjab. They are not giving a word to the people of Punjab...(Interruptions)

off arsiter Rz rom (Sicier) @ vz, A BonfEor Jar dicton asen & 5 dondt e A doter aog fbw on 33 ) ... (uatior)
EALT ARG  3MTUol SNt ot foem MY urer ¥ sifer ordf 3) ama g1 AW @ et IoHY,
&€ | (zratrien)
SHRI GURJEET SINGH RANA : It is a very important matter. It is regarding freedom of Press. ...(Interruptions)

MR. SPEAKER: There is no notice for this. I have no idea of what it is. I do not know anything about it. You should have met me
then. You should have told me and written to me,

...(Interruptions)
SHRI GURJEET SINGH RANA : It is regarding freedom of Press....(Interruptions)

MR. SPEAKER: So what? What can I do? You may come to me at One of the Clock. I will see it. This is not the way of doing it.
You cannot take the House to ransom.



